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Absence of SCs in Arunachal
Pradesh

1370. SHRI NYODEK YONGGAM:
Will the Minister of WELFARE be
pleased to state:

(a) whether it is a fact that as per
the letter written to his Ministry by
Government of Arunachal Pradesh
in 1989, there is no schedule caste in
the State of Arunachal-Pradesh; and

(b) if so, what is the reaction of
Government thereto?

THE MINISTER OF WELFARE
(SHR] SITARAM KESARI): (a)
Yes Sir,

(b) The details cannot be disclosed
in the Pubblic interest.

Tway/we wifa A wyafaa saafa
#t gt & wifaw fear qm@r

1871. =1 Tw W JIIY : il
weqO FAT Ag TIR FT FI QT
fr:

(F) ;a0 waAwy/ae Jifg &1
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!

15-Point Programme for Minorities

1873. DR. ABRAR AHMED: Will

the Minister of WELFARE be pleased
to state:

(a) whether it is a fact that the
15-Point programme announced by
the then Prime Minister Shrimati
Indira Gandhi for the minorities h

been withdrawn; : o
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(b) if not, what is the present sta-
tus..of. the scheme;

(c) whether Government will give
this programme the status of 20-point
programme; and

(d) what -has been the benefit to
the minorities from this programme
during. the last 10 years?

THE MINISTER OF ‘- WELFARE
(SHRI. SITARAM KESARI): (a)
ang (b) No Sir. The programme con-
tinues to be implemented.

(c) There is no such proposal.

(d) The programme seeks to ensure
that a feeling of security is instilled
in .the minhds of the minorities.
A statement indicating the benefits
flowing from the 15-Point Programme
is laid on the Table of the House.

Statement

Details of the Benefits to the Minori-
ties from the 15-Point Programme

COMMUNAL "HARMONY

Comprehensive guidélines on pro-
motion- of communal harmony have
veen  issued to all State  Govts/
UT Admns., in April, 1990 with re-
gard to posting of District-officials
in"communally sensitive areas; rewar-
ding District and Police Officials for
goed 'work; and action against persons
inciting communal tension or taking
part in violance.

SPECIAL COURTS:

All State Govis|UT Admns., have
been requested to set up Special
Courts to try communal offences at
places wherever large scale violance
occured. Such courts have already
been constituted at  Delhi, Meerut,
Bhagalpur, Kota and Jaipur.

EX-GRATIA RELIEF TO RIOT VIC-
TIMS:

Guidelineg have been issued to state
Govts. on revising the amount of Ex-
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gratia grants in cases of Death/per-
manent incapacitation from Rs. 20,000
to Rs. 50,000/- and on pension
of Rs. 500/ per month to widows of
riot victims with no income.

RECRUITMENT

State Govts.,, have been requested
*0 ensure better representation of mi-
norities in State Police Force; raising
of composite batallions and special
iraining programme for Police forces.

EDUCATION:

1. All the 41 minority concentration
districts have been covered under the
Scheme of Community Polytechnic.

2. UGC Coaching Scheme for mi-
norities is under implementation in
20 Universities and 33 Colleges.

3. 36 Coaching Centres were sanc-
tioned grant-in-aid during 1990-91
under the Pre-examination Training
Scheme for candidates belonging = to
minorities.

HANDICRAYTS: Under the package
programme for Handicrafts -in mino-
rity  concentration . Districts/areas
Craft Development Centres have been
set up at Agra (Marble in lay/stone-
work) Hyderabad (Bidri work), and
Howrah (chickan work) during 1990-
91. A plant for Metal - Handierafts
Training Centre is functioning at-Mo-
radabad. Design Development Pro-
ject for wood carving has been laun-
ched at Saharanpur.

HANDLOOM:

The Distreits of Cannore. and Cali-
cut of Kerala ang Somitpur in Nadia
(West Bengal) have been covered
under the package programme for
Handloom Development in minority
concentration = Districts. - The Dist-
riet of Murshidabad is proposed to be_
covered under this programme.
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SMALL SCALE INOUSTRY:

1. Common facility centres‘proto

type Development Centres for lock,

leather suit-cases and needle making
industries have been set up at Howrah
and Aligarh.

2. Training is imparted to entrepre-
neurs under District Industry Centres.
68051 persons have been trained under
Entrepreneurship Development Pro-
gramme and Self employment Scheme
for UN-employed Educated Youth.
Training is also imparted to artisans
under TRYSEM. 6888 minority arti-
sans have been trained during Janu-
ary, 1990 to September, 1991.

KHADI & VILLAGE INDUSTRIES:

Funds amounting to Rs. 30.17
crores have been provided to  all
States Khari & Village Industry
Boards for implementing special pro-
grammeg for rural artisans amongst
minorities.

CREDIT SUPPORT:

For availability of credit, 213 bran-
ches have been opened in minority
concentration districts and 198 addi-
tional centres have ‘been identified.

REDRESSAL OF GRIEVANCES:

Instructions have been issued to all
State Govts/UT Admns. for taking
steps to deal with problems relating
to encroachment of WAKF proper-
ties/graveyards etc. for redressal of
grivances on an expeditious and sa-
tisfactory basis.
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@ & T gL GH FeR FT gaH
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